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MINISTRY OF RAILWAYS
(South Central Railway)

NOTIFICATION
Secunderabad, the 15th April, 2026

S.0. 1943(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 4228 (E) dated the 17th September 2025 published in Gazette of India, Extraordinary,
Part II, section 3 Sub-section(ii), dated the 18th September 2025 (here in after referred to as the said notification) and
issued under sub-section(1) of section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Bypass line between Yerpedu—Pudi

stations (25.36 Km.)”, in Tirupati district in the state of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Sakshi,Andhra
Prabha(Telugu)and The New Sunday Express(English)” on 05th October 2025 by K.Suryanaryana, Chief Engineer-III,

Construction Organization Secunderabad under sub section (4) of section 20A of the said Act;
And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its

report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the

schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here

to shall vest absolutely in the Central Government free from all encumbrances
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Bypass
line between Yerpedu— Pudi stations (25.36 Km.) in Tirupati district in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, Bypass line between Yerpedu— Pudi stations

(25.36 Km) for passenger and freight facility.

Village : Chelluru

Mandal : Yerpedu

District : Tirupati

Extent Name & address Boundaries Details of
SL under of the person Trees, Remarks
Survey No.
No. Acquisit | interested/Details Structures (Govt./Patta/DKT)
East West North South
ion Acs. of Govt. Land etc., if any
1 2 3 4 5A 5B 5C 5D 6 7
29/3B (As .
D Sankaraiah S/O
1. Per Webland 0.02 ] 66/7 29/2 29/3A 29/3A NIL Govt , Wet
Subbaiah
29/3)
29/4B(As Per
Akula
2. FASLI 1403- 0.05 66/8 29/4A 29/3B 29/5 NIL Govt , Wet
Lakshmamma
1404)
29/4C(As Per
Akula
3. FASLI 1403- 0.01 29/5 29/4A 29/4A 29/6B NIL Govt , Wet
Lakshmamma
1404)
29/5(As Per Shaik Muneera 20/4C
4. Webland 0.24 W/O Pathan Chan 66/12 29/6B7 29/4B 29/7 Bore Well-01 Govt , Wet
29/5) Basha
29/6B(As Per 205
5. Webland 0.13 D Chengaiah 29/7’ 29/6A 29/4C 2717 NIL Govt, Wet
29/6A, 6B)
. Bore Well-
29/7(As Per 1. N Jayaramaiah
/0N Subbai 29/9,29/1 | Ol Neem
Webland ubbaiah, | ¢5/1,6
6. 036 29/8 | 29/529/6B | 0,29/11,2 |  Tree-0L, Govt , Wet
29/7A,7B,7B 2 N Bhaskaraiah 5/12A /12 Mango
1,7B3,7C) S/O Subbaiah
Tree-02
29/8(As Per Billu Bodaiah @
7. FASLI 1403- 0.03 Batheaiah S/o Billu | 29/7 30/24 29/7 29/9 NIL Govt , Wet
1404) Chinnabba
29/9(As Per )
N Jayaramaiah S/O
8. Webland 0.04 29/10 32/25 29/8 29/14 NIL Govt , Wet
N Subbaiah
29/9)
29/10(As Per 29/11,
9. Webland 0.05 B Pedda Nagaiah 29/13 29/9 29/7 29/14 NIL Govt , Wet
29/10) A
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29/11(As Per Akula Subbaiah
10. FASLI 1403- 0.02 S/o Venkata 29/12 29/10 29/7 29/13A NIL Govt , Wet
1404) Subbaiah
29/12(As Per 65/12
11. FASLI 1403- 0.02 Akula Rangaiah A 29/11 29/7 29/13A NIL Govt , Wet
1404)
29/13A(As
Per As per Akula Subba 65/13 | 29/10,2
12. 0.10 29/11,29/12 29/13B NIL Govt , Wet
FASLI 1403- Rayulu A 9/14
1404)
29/14(As Per
Shaik Muneera
Webland 29/13
13. 0.07 W/O Pathan Chan 32/25 29/9,29/10 29/15A NIL Govt , Wet
29/14A, A
Basha
14B)
29/15A(AS 1. B Batthemma
. 29/16
14. | Per Webland | 0.08 W/O Muthaiah, N 32/25 29/14 29/15B NIL Govt , Wet
29/15A,15B) 2. B Doraswamy
29/16A(As /16
15. Per FASLI 0.01 Akula Nagaiah B 29/15A 29/13A 29/16B NIL Govt , Wet
1403-1404)
30/24(As Per
( 29/8,2 Govt,
16. Webland 0.01 Cheruvu Kaluva 30/22 30/23 30/25 NIL
9/7 Por
30/23)
30/25(As Per
( 29/8,2 Govt,
17. Webland 0.01 Cheruvu Kaluva 30/22 30/23 32/25 NIL
9/7 Por
30/23)
32/7B(As Per .
Akula Nagaiah S/o
18. FASLI 1403- 0.05 ) 32/25 32/7A 30/22 332/8B NIL Govt , Wet
Akula Subbaiah
1404)
32/8B(As
P Jahara Bee W/O
19. Per Webland 0.11 . 32/25 32/8A 32/7B 32/24B | Bore Well-01 Govt , Wet
Pathan Ajhaab
32/8)
32/23B(As Yanamalamanda N
32/24 cem
20. per web land 0.02 Batheaiah S/O B 32/23A 32/24A 34/5 Govt , Wet
32/23) Chenchaiah Trees -2
32/24B(As Yanamalamanda
. 32/24 | 32/23B, Coconut
21. Per webland 0.74 Batheaiah S/O 32/8B 34/5,6A Govt, Wet
C 24A Trees-2
32/24) Chenchaiah
32/25(As 29/9,
( 32//7B, Govt,
22. Per webland 0.08 Cheruvu Kaluva 14, 29/9 32/24B NIL
32/8B Por
32/25) 15A
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V.NO.
33/2B(As
35, Houses — 2,
Per Chelluru BC .
23. 0.33 33/3A | GUDI 33/2A 35/1A House sites- Govt, Wet
webland33/2 Colony
) MALL 09
AM
0.12 1. B Tirumalaiah
333A(As ’ S/O Ramaiah,
Per
24, : 33/3B 33/2B 33/4B 35/1A NIL Govt, D
webland33/3 2. Billu v
A3B) 0.05 Subramanyam S/O
Billu Ramaiah
33/4B(As Billu Chenchu
25. Per webland 0.24 Krishnamma W/O | 33/4C | 33/4A 33/5B 33/3A NIL Govt, Dry
33/4) Tirumalaiah
1. Billu
0.05 Subramanyam S/O
26. Per webland 2 Billu BLISA 33/5A 33/6B 33/4B NIL Govt, Dry
33/5,54) Chenchukrishnam
0.08
ma W/O
Thirumalaiah
33/6B(As 3317
27. Per FASLI 0.01 Depuru Nagamma B 33/6A 33/17A 33/5B NIL Govt, Dry
1403-1404)
33/15B(As Billu
28. Per webland 0.01 Subramanyam S/O | 34/1B | 33/15A 34/1A 33/17B | Power Bore - 1 Govt, Wet
33/15) Billu Ramaiah
33/17B (As
Billu
Per webland 33/18 ) )
29. 0.27 Subramanyam S/O 33/17A 33/15B 33/5B Pipe Line Govt, Wet
33/17A, A
Billu Ramaiah
17B)
33/18A(As B Subramanyam 33/19
30. Per webland 0.28 S/O Late A 33/17B 34/1B 33/18B NIL Govt , Wet
33/18) Chengaiah
33/19A(As
33/19
31. Per FASLI 0.13 Billu Yanadaiah B 33/18A 34/2 33/19B NIL Govt, Wet
1403-1404)
1. B Tirumalaiah
34/1B(As S/O Ramaiah,
33/15B,
32. Per webland 0.29 2. Billu 34/2,3 178 34/1A 33/18 Bore Well-01 Govt , Wet
34/1A,1B) Subramanyam S/O

Billu Ramaiah
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34/2(As Per
B Tirumalaiah S/O
33. webland 0.17 34/6 A 34/1B 34/3 33/19 NIL Govt , Wet
Ramaiah
34/2)
34/3(As Per Billu
34. webland 0.21 Subramanyam S/O | 34/6A 34/1B 34/4 34/2 NIL Govt , Wet
34/3,3A) Billu Ramaiah
34/4(As Per Billu
35. webland 0.12 Subramanyam S/O | 34/6A 34/1B 34/5 34/3 NIL Govt, Wet
34/4) Billu Ramaiah
34/5(As Per Billu
36. webland 0.12 Subramanyam S/O | 34/6A 34/1B | 32/23B,24B 34/4 NIL Govt , Wet
34/5) Billu Ramaiah
Billu
0.37 Subramanyam S/O
34/6A(As : Y . 34123,
37. | Per webland Billu Ramaiah | 34/6B 32/24B 34/6B NIL Govt, Wet
4.5
34/6,6A) B Tirumalaiah S/o
0.08 )
Ramaiah
V.NO.3
35/1A(As 5
( Chelluru BC Vacant
38. Per webland 0.15 35/1B GUDI 33/2B 35/1B Govt, Dry
Colony Plots - 6
35/1A) MALL
AM,
65/1(As Per )
N Jayaramaiah S/O
39. webland 0.07 65/2A 29/7 66/12 65/12A NIL Govt , Wet
N Subbaiah
65/1)
65/2A(As
D Sankaraiah S/O
40. Per webland 0.04 ) 65/2B 65/1 66/14A 65/11A NIL Govt , Wet
Subbaiah
65/2)
65/11A(As A.Bharathi W/o 6511
41. Per webland 0.02 Late Akula B 65/12A 65/2A 65/12B NIL Govt , Wet
65/11) Purushotham
65/12A(As A.Bharathi W/o 651
42. Per webland 0.08 Late Akula B 29/7 65/1 65/13A NIL Govt, Wet
65/12) Purushotham
65/13A(As A.Bharathi W/o 65/13
43, Per webland 0.01 Late Akula B 29/12 65/12A 65/13B NIL Govt , Wet
65/13,13) Purushotham
66/1B(As K Govinda Pillai
44, Per webland 0.40 S/0 K.Sadasiva 66/2A 66/1A 69/16B,17 66/4,7B NIL Govt , Wet
66/1) Pillai
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66/2A(As K Govinda Pillai
66/2B, 69/17,
45. Per webland 0.30 S/0 K.Sadasiva 66/1B 66/3A NIL Govt , Wet
15A 67/4A
66/2) Pillai
66/3A(As K Adi
66/15 | 66/4,5,
46. Per webland 0.16 Lakshmamma W/O c 10 66/2A 66/11A NIL Govt , Wet
66/3) Govinda Pillai
66/4(As Per K Adi
66/5,6,7
47. webland 0.08 Lakshmamma W/O | 66/3A 66/1B 66/1B B NIL Govt , Wet
66/4) Govinda Pillai
66/5(As Per
D Sankaraiah S/O
48. webland 0.05 66/3A 66/6 66/4 66/10 NIL Govt, Wet
Subbaiah
66/5)
66/6(As Per
D Sankaraiah S/O
49. webland 0.04 66/5 66/7B 66/4 66/9 NIL Govt , Wet
Subbaiah
66/6)
66/7B(As
D Sankaraiah S/O
50. Per webland 0.19 66/6,9 | 66/TA 66/1B.,4 66/8 NIL Govt, Wet
Subbaiah
66/7)
66/8(As Per
N Bhaskaraiah S/O | 66/11 29/3B,
51. webland 0.07 66/7B 66/12 NIL Govt , Wet
Subbaiah A 4B
66/8)
66/9(As Per
D Sankaraiah S/O
52. webland 0.03 66/10 66/7B 66/6 66/8,11A NIL Govt, Wet
Subbaiah
66/9)
66/10(As )
D Sankaraiah S/O
53. Per webland 0.04 66/3A 66/9 66/5 66/11A NIL Govt, Wet
Subbaiah
66/10)
66/11A(As
D Sankaraiah S/O 66/11
54. Per webland 0.14 ) 66/8 66/3A,9,10 | 66/12,13 NIL Govt, Wet
Subbaiah B
66/11)
66/12(As Shaik Muneera 66/13
55. Per webland 0.16 W/O Pathan Chan L4A ’ 29/5 66/8,11A 65/1,2A NIL Govt , Wet
66/12) Basha
66/13(As
D Sankaraiah S/O 66/11
56. Per webland 0.02 66/12 66/11A 66/14A NIL Govt, Wet
Subbaiah B
66/13)
66/14A(As
D Sankaraiah S/O 66/14
57. Per webland 0.03 66/12 66/13 65/2A NIL Govt , Wet
Subbaiah B
66/14)
66/15A(As
D Sankaraiah S/O 66/15 ) )
58. Per webland 0.01 66/2A 67/4 66/2A Pipe Line Govt , Wet
Subbaiah C

66/15)
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66/15B(As
D Sankaraiah S/O 66/15
59. Per webland 0.01 66/3A 66/2A 66/3B NIL Govt , Wet
Subbaiah C
66/15)
67/1A(As
K Nandagopal S/O
60. Per webland 0.02 67/1B 69/9 69/7 67/2A NIL Govt , Wet
Lakshmaiah
67/1)
67/2A(As
K Nandagopal S/O
61. Per webland 0.07 67/2B | 69/15B 69/9,10 67/3A Power Bore - 1 Govt , Wet
Lakshmaiah
67/2)
67/3A(As
K Nandagopal S/O
62. Per webland 0.11 67/3B | 69/15B 67/2A 67/4A NIL Govt , Wet
Lakshmaiah
67/3)
67/4A(As
69/16B,
63. Per webland 0.17 Bodugu Subbaiah 67/4B 17 67/3A 66/2A NIL Govt , Wet
67/4)
68/1A(As Panabakam
64. Per webland 0.10 Guravachari S/O 68/1B | 70/4,5,6 72/18A 68/2A NIL Govt , Wet
68/1) Lakshmanachari
68/2A(As 1. Billu subbaiah
65. Per FASLI 0.04 68/2B | 70/6,18 68/1A 68/17A NIL Govt , Wet
1403-1404) 2. A.Samaiah
68/17A(As
68/17
66. Per webland 0.05 B Doraswamy, B 70/19 68/2A 68/17B NIL Govt , Wet
68/17A1)
69/3B(As B Lakshmamma 69/8.1
67. Per webland 0.09 W/O 0 ’ 69/3A 69/4B 69/11B NIL Govt , Wet
69/3) Ramakrishnaiah
69/4B(As
P Droupathamma
68. Per webland 0.14 ) 69/5A | 69/4A 70/16B 69/8 NIL Govt, Wet
W/O Gopalaiah
69/4)
69/5A(As
P Droupathamma 69/6A.,7,
69. Per webland 0.21 69/5B 69/4B 70/19 NIL Govt , Wet
W/O Gopalaiah 8
69/5)
69/6A(As
K Nandagopal S/O
70. Per webland 0.02 69/6B 69/7 69/5A 67/1A NIL Govt , Wet
Lakshmaiah
69/6A)
69/7A(As
K Nandagopal S/O 69/9,
71. Per webland 0.09 69/6A 69/8 69/5A NIL Govt , Wet
Lakshmaiah 67/1A
69/7A)
69/8(As Per A Nanda Kishore
72. webland 0.14 S/O Late 69/7 69/3B 69/4B,5A 69/9,10 NIL Govt , Wet
69/8) Chengalrayulu
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69/9(As Per

K Nandagopal S/O

73. webland 0.09 67/1A 69/10 69/7,8 672A NIL Govt , Wet
Lakshmaiah
69/9)
69/10(As
K Nandagopal S/O
74. Per webland 0.11 69/9 69/11B 69/8 672A NIL Govt , Wet
Lakshmaiah
69/10)
69/11B(As B Lakshmamma
Power Bore -
75. Per webland 0.13 W/O 69/10 | 69/11A 69/3B 69/15B | Govt , Wet
69/11) Ramakrishnaiah
69/12B(As 6o/11
76. Per webland 0.01 B Doraswamy B 69/12A 69/11A 69/15B NIL Govt, Wet
69/12)
69/15B(As Shaik Muneera 672A
77. Per webland 0.32 W/O Pathan Chan A | 69/15A | 69/11B,12B | 69/16B NIL Govt , Wet
69/15) Basha
69/16B(As
P Jahara Bee W/O
78. Per webland 0.22 67/4A | 69/16A 69/15B 66/1B NIL Govt , Wet
Pathan Ajhaab
69/16)
69/17(As K Adi
66/1B,2
79. Per webland 0.22 Lakshmamma W/O | 67/4A | 69/16B 69/16B A Pipe Line Govt , Wet
69/17) Govinda Pillai
70/1B(As
80. Per webland 0.01 Bodugu Subbaiah 70/4,5 70/1A 70/3A 70/8B NIL Govt , Wet
70/1)
70/2B(As
81. Per FASLI 0.04 Gonu Ademma 72/16 70/2A 71/19B 70/3B Pipe Line Govt, Wet
1403-1404)
70/3B(As
82. Per webland 0.07 D Subbaiah 72/17 70/3A 70/2B 70/4 NIL Govt , Wet
70/3)
70/4(As Per
N Guruswamy S/O | 68/1A,
83. webland 0.11 70/1B 70/3B 70/5 NIL Govt , Wet
N Jayakrishnaiah 2A
70/4)
70/5(As Per
¢ N Guruswamy S/O | 68/1A, | 70/1B,
84. webland 0.11 70/4 70/6,7 NIL Govt , Wet
N Jayakrishnaiah 2A 3B
70/5)
70/6(As Per
B Mohan S/O 68/1A,
85. webland 0.11 70/7 70/5 70/18 Bore Point - 1 Govt , Wet
Doraswamy 2A
70/6)
70/7(As Per
¢ B Mohan S/O 70/8B,
86. webland 0.12 70/6 70/5 70/17 NIL Govt , Wet
Doraswamy 9B

70/7)
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70/8B(As
Nallagangula
87. Per FASLI 0.01 70/5,7 | 70/8A 70/1B 70/9B NIL Govt , Wet
Polaiah
1403-1404)
70/9B(As
88. Per webland 0.02 B Doraswamy 70/7 70/9A 70/8B 70/16B NIL Govt, Wet
70/9)
B Mohan S/O B
70/16B(As 0.07
Doraswamy,
89. Per webland 70/19 | 70/16A 70/9B 69/4B NIL Govt , Wet
70/16A,16B) 0.14 T Vignesh S/O
Chenga Reddy
70/17(As
90. Per webland 0.06 B Doraswamy 70/18 | 70/16B 70/7 70/19 NIL Govt , Wet
70/17)
70/18(As
91. Per webland 0.07 B Doraswamy 68/2A 70/17 70/6 70/19 NIL Govt, Wet
70/18)
70/19(As 63/17
92. Per FASLI 0.39 Billu Subbaiah A 70/16B 70/17,18 69/5A NIL Govt , Wet
1403-1404)
71/6B(As 1391
93. Per FASLI 0.01 Akula Subbarayulu 0 ’ 71/6A 73/8A 71/7B NIL Govt, Wet
1403-1404)
71/7B(As
94. Per FASLI 0.01 Akula Subbarayulu | 73/11 71/7A 71/6B 71/8B NIL Govt , Wet
1403-1404)
71/8B(As
P Jahara Bee W/O
95. Per webland 0.03 ) 72/1,2 | T1/8A 71/7B 71/19B NIL Govt , Wet
Pathan Ajhaab
71/8)
71/19B(As
Akula
96. Per FASLI 0.06 72/15 | T1/19A 71/8B 70/2B NIL Govt , Wet
Lakshmamma
1403-1404)
72/1(As Per
Billu Balaji S/O . .
97. webland 0.05 ) 72/3 71/8B 73/11 72/2 Pipe Line Govt , Wet
Rogaiah
72/1)
72/2(As Per
98. webland 0.03 Velugu Meeraiah 72/3 71/8B 72/1 72/15 Pipe Line Govt , Wet
72/2)
72/3(As Per
72/11A,1
99. FASLI 1403- 0.12 Chilla Bodeiah 72/4 72/1,2 73/11,12 A NIL Govt , Wet
1404)
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72/4(As Per

V Chengaiah S/O
100. webland 0.10 72/5A 72/3 73/12,17A 72/11A NIL Govt, Wet
Meeraiah
72/4)
72/5A(As
Billu Guruswamy
101. Per webland 0.01 72/5B 72/4 73/17A 72/11B NIL Govt , Wet
S/O Papaiah
72/5)
72/11A(As
Nallagangula 72/11
102. Per FASLI 0.10 72/14 72/3,4 72/12A NIL Govt , Wet
Subbaiah B
1403-1404)
72/12A(As )
Velugu subbaiah 72/12
103. Per FASLI 0.07 72/13 72/11A 72/18A NIL Govt, Wet
S/o Nagaiah B
1403-1404)
72/13(As
V Gurumurthy S/O | 72/12
104. Per webland 0.04 72/16 72/14 72/18A NIL Govt , Wet
Bodenna A
72/13)
72/14(As 1
105. Per FASLI 0.04 Velugu subbaiah A 72/15 72/3 72/13 NIL Govt, Wet
1403-1404)
72/15(As
106. Per FASLI 0.07 Aragonda samaiah 72/14 | 71/19B 72/2 72/16 NIL Govt , Wet
1403-1404)
72/16(As
107. Per FASLI 0.05 Gonu Ademma 72/13 70/2B 72/15 72/17 NIL Govt , Wet
1403-1404)
72/17(As
72/18
108. Per FASLI 0.08 Chilla Bodeiah A 70/3B 72/16 70/4 NIL Govt, Wet
1403-1404)
72/18A(As
Gunneri 72/18
109. Per FASLI 0.11 72/17 72/12A,13 68/1A NIL Govt, Wet
Guruswamy reddy B
1403-1404)
73/1B(As ) )
N Ramakrishnaiah 73/2,14,1 Well, Neem
110. Per webland 0.87 73/1C 73/1A 79/1 Govt , Wet
S/O Veeraswamy S5A Trees-04
73/1)
73/2(As Per
C Lakshmi W/O
111. webland 0.06 73/14 73/1B 73/1B 73/3 NIL Govt, Wet
Ramakrishnaiah
73/2)
73/3(As Per
C Lakshmi W/O
112. webland 0.09 73/14 73/4B 7312 73/6 NIL Govt , Wet
Ramakrishnaiah
73/3)
73/4B(As
V Gurumurthy S/O
113. Per webland 0.04 73/3 73/4A 73/1B 73/5B NIL Govt, Wet
Bodenna

73/4)
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1.Velugu Bodeiah

73/5B(As S/o Namaiah
114. Per FASLI 0.05 2 Akula Subbaiah 73/6 73/5A 73/4B 73/8B Pipeline Govt , Wet
1403-1404) S/o Venkata
Subbaiah
73/6(As Per
115. FASLI 1403- 0.06 Akula Nagaiah 73/14 73/5B 73/3 73/7 NIL Govt, Wet
1404)
73/7(As Per
C Venkataratnam
116. webland 0.10 ) 73/14 | 73/8B,9 73/6 73/10,13 NIL Govt, Wet
S/O Bodeiah
73/7)
73/8B(As
117. Per FASLI 0.04 Chitteti Subbaiah 73/7 73/8A 73/5B 73/9 NIL Govt , Wet
1403-1404)
73/9(As Per )
Gunneri
118. FASLI 1403- 0.04 73/7 71/6B 73/8B 73/10 NIL Govt , Wet
Guruswamy Reddy
1404)
73/10(As
119. Per FASLI 0.08 Akula Rangaiah 73/11 71/6B 73/7,9 73/11 NIL Govt , Wet
1403-1404)
73/11(As
120. Per FASLI 0.11 Akula Nagaiah 73/12 71/7B 73/10 72/1,3 Pipe line Govt , Wet
1403-1404)
73/12(As )
Akula Bogiraju 73/17 ) )
121. Per webland 0.09 ) 73/11 73/13 72/3 Pipe Line Govt , Wet
S/O Musalaiah A
73/12)
73/13(As o
Akula Bogiraju 73/17 . .
122. Per webland 0.07 ) 73/10 73/7,14 73/12 Pipe Line Govt, Wet
S/O Musalaiah A
73/13)
73/14(As Nallagangula 73/15 | 73/2,3, 73/13,
123. 0.38 73/1B Pipe Line Govt , Wet
Per 73/14) Ramaiah A 6,7 17A
1. N Tayaramma
731 SA(AS W/0 Guruswamy, 73/15
124. Per webland 0.18 B 73/14 73/1B 73/16A NIL Govt , Wet
73/15A,15B) 2. N Dhanunjayulu
S/O Venkataratnam
73/16A(As 13716
125. Per FASLI 0.04 Gonu Ademma B 73/14 73/15A 73/17A NIL Govt, Wet
1405-1406)
73/17A(As
C Ramakrishna 73/17 | 73/12,1
126. Per webland 0.09 73/14,16A 72/4,5A NIL Govt , Wet

73/17)

S/O Rajaiah B 3
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74/4B(As 1. K Nagamma
127. Per webland 0.02 W/O0 73/1B 74/4A 74/4A 73/1A NIL Govt , Wet
74/4A) Subramanyam
75/14B(As
Kayyuru
128. Per FASLI 0.41 79/1 75/14A 77/10B 79/1 NIL Govt, Wet
Sadasivaiah
1403-1404)
77/11(As
( M.D. Puttur Govt,
129. Per webland 0.03 79/1 77/3 78 79/1 NIL
Cheruvu Munaka Por
77/3)
1. D Krishnaiah
0.03 S/O Pedda
77/4B(As Karreaiah,
130. Per webland 791 77/4A 77/4A 77/9B NIL Govt , Wet
77/4A,4B) 2. D Subramanyam
0.03 S/O Pedda
Karreaiah
77/9B(As
131. Per FASLI 0.06 Dandu Pullaiah 791 7719A 77/4B 77/10B Well Govt , Wet
1403-1404)
77/10B(As
B Venkatamma
132. Per webland 0.06 ) 79/1 77/10A 77/9B 79/1 NIL Govt, Wet
W/O Naraiah
77/10)
V.NO. 37,
78/2 (As Per M.D. Puttur MAHANK Govt,
133. 3.20 78/3 78/1 79/1,93/6 NIL
webland 78) Cheruvu ALIDEVI Por
PUTTUR
79/1(As Per
( 91,92, | 74,75,7 Govt,
134. webland 3.67 KALUVA 78 731B NIL
93 7 Por
79/1)
91/2A(As Bondha Sambaiah
135. Per webland 0.10 S/O Late 91/2B 79/1 79/1 79/3A NIL Govt , Wet
91/2) Munaswamy
91/3A(As
K Govinda Pillai
136. Per webland 0.02 ) .| 91/3B 79/1 912A 91/4A NIL Govt, Wet
S/O Sadasiva Pillai
91/3)
91/4A(As
Y Purushotham
137. Per webland 0.01 o 91/4B 791 91/3A 791 NIL Govt , Wet
S/O Siddaiah
91/4)
92/1(As Per N.R Nagavarma
138. webland 0.33 S/O 92/5 79/1 93/6 92/3A NIL DKT
92/1C) Ramakrishnaiah
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92/3A(As 1. K Muni
139. Per webland 0.01 Thilakam S/O 92/3B 79/1 92/1 79/1 NIL Govt , Wet
92/3A) Chokkanadha Pillai
1.K.E. Rani W/O
0.29 ) )
93/6(As Per Sivaramiah,
140. webland 2.8 93/8 79/1 78/2 92/1 NIL Govt, Dry
93/6A,6B) 0.18 Ramachandraiah
S/O Chengaiah
1. Vunnam
Suseelamma W/O
126/4(As Neem Trees-
Chandrasekhar, 2. 126/3
141. Per webland 0.78 126/1 126/1 126/2B 03, Bore Govt, Dry
Gunneri Suresh B
126/1,1A) well-01
S/O Late Kesavulu
Reddy
.V Suseela W/O
1.75
126/2B(AS Chandrasekhar
126/3 134/1A,1
142. Per webland Vunnam Sankar B 135/2 126/4 35 Power Bore - 1 Govt , Wet
1262A.2B) | .08 Naidu S/O
Krishnama Naidu
1Mendu Manjula
3.39 W/O Mendu
126/3B(As Lokanadham
V.NO. 35
Per webland ) 128/1
143. R Sumathi W/O 126/4 GUDIMAL 126/3C | Power Bore - 1 Govt , Wet
126/3A,3B1, 0.63 ) A2A
Gurrappa Naidu LAM
3B2)
R Munirathnamma
0.80
W/O Sankaraiah
V.NO. | V.NO.
128/1A(As G Bharathi W/O 35 35 V.NO. 35
144. Per webland 2.42 Ramanadham GUDI GUDI GUDIMAL 128/2A | Power Bore - 1 Govt , Wet
128/1) Naidu MAL | MALL LAM
LAM AM
Pacha Mahesh Giri
0.40 Prasad S/O P Vijay
128/2A(As
( Bhaskar, 128/2 Power Bore -
145. Per webland B 126/3B 128/1A 128/2B | Govt, Wet
128/2B3,2C) P Vijay Bhaskar
0.08 S/O Balakrishnama
Naidu
134/1A (As o
R Raghupati Naidu | 134/1 Mango Trees
146. Per webland 0.20 135/2 126/3B 134/1B Govt, Wet
134/1) S/O Kuppa Naidu B -10
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B Venkata
0.90 Kesavulu S/O
M
Venkatrayulu ango
Trees - 40,
Buggapatnam Neem
.. V.NO.
135/2(As 0.36 Bujjamma W/O 35 135/1, Trees - 3,
Per webland Gundaiah, 126/2 V.NO. 35 Power
147. GUDI 135/3 DKT
135/1,2,3,4,4 » R Kuppanaidu S/O B.,3B MALL GUDIMAL Bore - 1,
A,4B,6) : Bodi Naidu, AM LAM Mango
Trees - 70,
0.49 Gayalu, Power
0.24 Kaluva Bore - 1
0.10 Road
TOTAL | Ac35.84 Ce

[F. No. W.Con.182/SRP-19/PUDI-YPD/24-25/271/20E/15426]

K. SURYANARAYANA, Chief Engineer / Construction-I11
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